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No. 2033] NEW DELHI, FRIDAY, MAY 9, 2025/VAISAKHA 19, 1947
HEF TREEH i TSHE AT
7 faeety, 9 WE, 2025

FT3T, 2078().—Fea 1T HLHT A, TET TSHET ATAHTw, 1956 (1956 1 48) (o zad =&+
THTI S ATAATT FT 74T ) AT am=r 3F fit STy (1) F o7efier Iy &7 T g qahR F a=h
TRagd T TSN §AET A AfSg=AT S F.a. 1270 It 19/03/2025, ST AT TSI,
FHTI, 90 I, @ve 3, ITE< (i) H TR & T off, FRT 7T TG94 75T & a0 St §# NH146 %
fr.ft. 10.380 & f3.#1.15.820 (TEN/THIITH FTATAT, SAEAR) T F TG TSTHET & A7 (AT
FEA/ATE A T T, ATR), SIALEAT, Tarerd 37 T=1ere  forw 39 syferge=«r ¥ Iurag aqg=t § AR
T T SIST F2 o STq ST T =TT i off ;

AT I ATIG=AT FT AT I ATATHAT T =T 3F FT ITLTT (3) F o7efiT aira "23.03.2025"
T "SR TR S "B IS < o SeRTiera fe T T o

ST HEAH TITAFRET T €77 3T & dgd A% AT T g 8, e 9% 3= & @ g 6w
IO 3T & & e fGhar @,

3067 G1/2025 @)
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S FerH ITTARTE 7 3 SATATHaw T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AT

Pz 4%,

qA: A, el TLRIT, TAT ITTIFRIET il Ih IS I T ST I ST IF ATAAH 6 o127 39
T ITETT (1) FTT Y& ARIT FT TN Fd g0, T FATIUT FXdl & [ I Al § [Aeg i F7
TATh TSI o oI STSie 36T ST AT 0 ;
AT AT, el T TLHIL, Ih AT il T 3 il ITLTT (2) % ATHALI H Tg TTTOIT Fedl g T
TH ATAAT o TSI § TR 9T, I AqL=AT § Ay qfi adt Feemt F 46 g arefras =9
q e g | fRa gr St |

A

LT T2 TST & g0 o & NH146 % f&.#1. 10.380 & f.#1.15.820 (vadi=t/was ity AT«
SHETR) o forg sreter it ST et ST aiga sraar ST Ra fBewm

TS T ATH: WeT g0

IEEEIGI R ILES

FHAE qaeor gE&AT R FT TR | g R IHh | G T SEEe e Raas
MKW (FFITH) =RFEY &7 AT
1 2 3 4 5 6
AT FT AT AR
e T ATH: AT
1 10 TR ST 0.135([TawHe FeT Faor
2 104 BEil [GIRES 0.144|[FTST | T
SHTHTT
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4 370 T ST 0.006|[TAHE FeT 9T
5 372 [BEal ElE) 0.68|[TTH= T TTHAT
6 373 GEll BIEE] 01175 Rt fHar
ArFTT
7 374 GECIEl g 0.06|[TaTHe weT gaar
8 375 st UK 0147w Regrfar o=
.. Rerfar
9 378 sfy i / 0.351 |[FTEH T T
STIHTRE TAYATH, TeaT T
ERERIE A El)
TALATH, T T
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Total 17.802

[#T. 5. SAG/38010/10/Sagar Ring Road-II/LASA/2022/3(a)/3D]
g AHHET, ATaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAY'S
NOTIFICATION
New Delhi, the 9th May, 2025

S.0. 2078(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 1270 Dated:19/03/2025, published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH146 in the stretch of land from Km. 10.380 to Km. 15.820 (SDO/SDM Office, Jaisinagar) in the district of
SAGAR in the state of MADHYA PRADESH,;

And whereas the substance of the said notification has been published in “Dainik Bhaskar” and “Free Press”
both dated 23.03.2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH146 in the stretch
of land from Km. 10.380 to Km. 15.820 (SDO/SDM Office, Jaisinagar) in the district of SAGAR in the state of

MADHYA PRADESH.
State: MADHYA PRADESH District: SAGAR
SI. No. Survey/Plot Type of Land Nature of Land Area Name of Land
Number (in Hectares)|| Owner/Interested
Person
1 2 3 4 5 6

Taluk: Jaisinagar

Village: Talchiri

1 10 Government Bhujal 0.135||Government Madhya
Pradesh

2 104 Private Irrigated 0.144||[Manoj Verma son of
Umakant




10 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

3 365 Government Irrigated/Abadi 0.812||Government Madhya
Pradesh

4 370 Government Bhujal 0.006(|Government Madhya
Pradesh

5 372 Private Irrigated 0.68(|Ramvaran son of
Ramnath

6 373 Private Irrigated 0.117|[Pramendra Richaria
father Omkar

7 374 Government Bhu jal 0.06||Government Madhya
Pradesh

8 375 Private Irrigated 0.147(|Premendra Richariya
son of A.P. Richariya

9 378 Private Irrigated / 0.351(|Laxminarayan son of

Commercial Ghanshyam, Gabbar

son of Ghanshyam,
Ashish Ghanshyam,
Golu son of
Ghanshyam, Ruchita
daughter of
Ghanshyam, Roshni
daughter of
Ghanshyam address ,
Pramod father Aupi
Richaria Shardabeva
Gopal Vinod Deepak
Jaikumar Geeta Savita
Kavita Yadav father
Gopal Pramendra
Richaria father Omkar
Pramendra Richaria
father Omkar

10 382 Private Irrigated 0.17{|Shashibai widow of
Ghanshyam Mukesh
Laxminarayan Gabbar
Ashish Golu Roshni
Ruchita father

Ghanshyam

11 383 Private Irrigated 0.09|[Ramvaran son of
Ramnath

12 384 Private Irrigated 0.063|[Pramendra Richaria
father Omkar

13 385 Private Irrigated 0.077|[Shubham father
Radheshyam

14 386 Private Irrigated 0.025(|Mansingh father

Chhotelal Sudharani
Yadav widow of
Deendayal, Ujagar
Yadav father of
Deendayal, Kadori
Yadav father of
Deendayal, Ramesh
Yadav father of
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Deendayal, Rakesh
Yadav father of
Deendayal, Ratibai
father of Deendayal,
Vinitabai Yadav
father of Deendayal,
Ajay Abhay Ashish
Kavita father of
Laxminarayan
Manjubai Yadav
widow of
Laxminarayan , Sonu
Yashwant Neeta
father of Harinarayan
Praveshrani widow of
Harinarayan

15

393

Private

Iriigated

0.677

Saurabh son of
Chandrahas ,
Chandrahas father
Jagannath Prasad Soni
Sangam wife of
Chandrahas Saurabh
son of Chandrahas
Deshbandhu Soni
father Chandrahas A
father B

16

394

Private

Unirrigated

0.514

Madhubala Chaurasia
husband Ganesh,
Tikaram
Vishwakarma father
Munnalal ,
Bhagwatsharan Patel
father Deendayal ,
Madhubala Chaurasia
husband Ganesh,
Anjali wife of Vikrant
Singh Thakur,
Tikaram
Vishwakarma father
Munnalal ,
Bhagwatsharan Patel
father Deendayal ,
Tulsiram Ahirwar
father Gopal address
Harisingh Gaur,
Sharda husbhand
Tulsiram , Tulsiram
Ahirwar father ,
Sharda husband ,
Swati Reza husband
Sachin

17

395

Government

Chota ghass

0.044

Government Madhya
Pradesh

18

396

Government

Road

0.576

Government Madhya
Pradesh

19

397

Government

Small Grass

0.564

Government Madhya
Pradesh
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20

398

Private

Irrigated

0.001

Sheelrani Ahirwar
widow of Suggam,
Chandan Ahirwar
father of Suggam,
Rajesh Ahirwar father
of Sugamaram,
Kamlesh Ahirwar
father of Suggam,
Tulsabai Ahirwar
father of Suggam,
Umabai Ahirwar
father of Suggam Bali
father Kalu Krishna
Kumar Yadav father
of Har Prasad Krishna
Kumar Yadav father
of Har Prasad
Sheelrani Ahirwar
widow Suggam,
Chandan Ahirwar
father Suggam,
Rajesh Ahirwar father
Sugamaram, Kamlesh
Ahirwar father
Suggam, Tulsabai
Ahirwar father
Suggam, Umabai
Ahirwar father
Suggam Mithlesh
father Harprasad

21

405

Government

Bhujal

0.008

Government Madhya
Pradesh

22

406

Government

Small Grass

0.017

Government Madhya
Pradesh

23

53

Government

Road/Kacchi

0.002

Government Madhya
Pradesh

24

56

Private

Irrigated

0.005

Asharani Sahu widow
Mannu , Brijesh father
Mannu , Deepesh
Sahu father Mannu ,
Vinil Sahu father
Mannu , Ballu Sahu
father Sudama

25

57

Private

Irrigated

0.79

Shevlal father
Raghunath Prisoner
Prakash father
Damodar

26

59

Private

Irrigated

0.018

Sushmita Richaria
wife Pramod

27

60

Private

Irrigated/Commercial

0.183

Sushmita Richaria
wife Pramod ,
Sushmita Richaria
wife Pramod

28

67

Government

Rasta

0.088

Government Madhya




[$TRT [I—=vE 3(ii)] T T TSI © T 13

Pradesh

29 69 Private Irrigated 0.812(|Rameshwar father
Rupsingh Mulu son
Pyarelal

30 7 Government Bhujal 0.08{|Government Madhya
Pradesh

31 72 Government Bhujal 0.031{|Government Madhya
Pradesh

32 77 Private Irrigated 0.463||Chanda Yadav
husband, Praveen
Yadav son Ram,
Shivam Yadav son

Ram

33 78 Private Irrigated 0.069||Prakash father
Damodar

34 79 Private Irrigated 0.359(|Chanda Yadav

husband, Praveen
Yadav son Ram,
Shivam Yadav son

Ram

35 8 Private Irrigated 0.215||Prakash father
Damodar

36 80 Private Irrigated 0.117{|Chanda Yadav

husband, Praveen
Yadav son Ram,
Shivam Yadav son
Ram

37 81 Private Irrigated 0.141(|Rohit father Rajesh
Kumar Yadav

38 82 Private Irrigated 0.012(|Rohit father Rajesh
Kumar Yadav

39 84 Private Irrigated 0.572|[Vineeta wife Mahesh
Reena husband
Shivlal Deviprasad
father Bhagwandas
father Bhagwandas

40 86 Private Irrigated 0.63||Manish widow
Mukesh Akash Gagan
Ayush father Mukesh
Manish widow
Mukesh Akash Gagan
Ayush father Mukesh

41 87 Private Irrigated 0.002|[Rohit father Rajesh
Kumar Yadav

42 88 Private Irrigated 0.014|[Pramod Balmiki
father Narayan Rohit
father Rajesh Kumar
Yadav
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43

89

Private

Irrigated

0.128

Smt. Parvati alias
Kusumbai wife
Dinesh , Saurabh Soni
father Chandrahas
Magboola Begum
wife Abdul Subhan

44

Private

Irrigated

0.089

Dwarka father
Damodar

45

91

Private

Irrigated

0.006

Jeet minor himself
mother Vandana
Chaurasia minor.
Widow Balram
guardian Vandana
Jagat Lodhi father
Bhagwan Singh

46

92

Private

Irrigated

0.121

Pramod Balmiki
father Narayan

47

97

Private

Irrigated

0.939

Akash Yadav son
Mukesh Ayush Yadav
father Mukesh Gagan
Yadav son Mukesh

48

99

Government

Bhujal

0.045

Government Madhya
Pradesh

Village: S

alaiya Ganji

49

221

Government

Bhu jal

0.115

Government Madhya
Pradesh

50

224

Private

Irrigated

0.705

Ramesh father
Bhagwandas,
Nandkishore son
Bhagwandas
Ramkumar son
Bhagwandas ,
Shubham son
Krishnakumar ,
Satyam son of
Krishnakumar , Veena
widow of
Krishnakumar

51

225

Government

Rasta

0.055

Government Madhya
Pradesh

52

22711

Private

Irrigated

0.528

Kesarbai wife
Lakhanlal

53

22712

Private

Irrigated

1.315

Lakhanlal father
Gokta Prasad

54

228/1

Private

Irrigated

0.033

Naresh, Bharat,
Jaswant, Pushpendra,
Rohit father
Ramcharan, Janaki
daughter Ramcharan,
Santoshrani widow
Ramcharan

55

228/2

Private

Irrigated

0.416

Sungdhiyadav father
Pritam Yadav address
Salaiya Ganji
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Ramakant Patel father
Bhaiyaji Patel father

56

228/3

Private

Irrigated

1.147

Ramgopal father
Pyarelal Ramdevi
husband Ramakant

57

243/2

Private

Irrigated

0.635

Annobai wife of
Dhanraj Annobai wife
of Dhanraj address
Majhguwa Sagar
Ehfaz Khan father
Anbar Anbar Khan
Father Yakub Khan

58

244

Private

Irrigated

0.078

Puran father Bhujbal

59

245

Government

Bhujal

0.175

Government Madhya
Pradesh

60

246

Private

Irrigated

0.341

Md. Hirabai wife
Halkai

61

247

Private

Irrigated

0.272

Halkai father Phulle

62

250/1

Private

Irrigated

0.002

Arvind father
Raghunath Singh
Dangi, Ashish father
Raghunath Singh
Dangi, Govind son
Raghunath Singh
Dangi, Subhangi
daughter Raghunath
Singh Dangi,
Shyamrani widow
Raghunath Singh
Dangi

63

250/2

Private

Irrigated

0.001

Amol Singh father
Hariram Address
Jaisinagar Batibai
father Hariram,
Shabbobai father
Hariram

64

250/3

Private

Irrigared

0.002

Shivrani widow
Ramdayal,
Bhagatsingh father
Ramdayal, Gulab
Singh father
Ramdayal, Gajendra
Singh father
Ramdayal,
Uttamsingh father
Ramdayal,
Sumransingh father
Ramdayal, Chandabai
father Ramdayal

65

71

Private

Irrigated

0.773

Kadori father
Deendayal, Ramesh
father Deendayal
Rakesh father
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Deendayal
Praveshrani wife of
Harinarayan, Sonu
alias Kallu father
Harinarayan ,
Yashwant alias Bunty
father Harinarayan ,
Neeta father
Harinarayan Ujagar
father Deendayal
Abhay father
Laxminarayan , Ajay
father Laxminarayan,
Ashish father
Laxminarayan, Kavita
father Laxminarayan,
Manju Yadav widow
Laxminarayan
Sadarani widow
Deendayal, Ramvati
father Deendayal,
Vineeta father
Deendayal

Total

17.802

[F. No. SAG/38010/10/Sagar Ring Road-11/LASA/2022/3(a)/3D]
SHAIKH AMINKHAN, Director
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